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MR. SPEAKER: I have to inform
the House of the sad demise of three
of our friends, namely Shri Mali Mari-
yappa, Shri A, Nesamony and Shri
Harish Chandra Mathur,

Shri Mali Mariyappa was a sitting
Member of this House from Madhu-
giri constituency of Mysore. He was
also a Member of Third Lok Sabha
during the years 1965—867.

Shri Mariyappa was also a Mem-
ber of the House Committee and the
Committee on Subordinate Legis-
lation and also served on some Select
Committees, He used to take arlive
part in the proceedings of the House
and the Committees. He passed away
at Bangalore on the 25th May, 1968
at the age of 56.

Shri A, Nesamony was a sitting
Member of the House from Nagercoil
constituency of Madras. He was also
a Member o' the First and Third Lok
Sabha during the years 1852--57 and
1862—687. He served on the Com-
mittee on Petitions. He passed away
at Neyoor of the 1st June, 1988 at the
age of 73,

1051 (ai) LS—2

ed parliamentarian. He used to take
active part in the proceedings of the
House and made useful contributions
as a Member of the Privilegeg Com-
mittee and the Committee on Public
Undertakings. He passed away at
Bangalcre on the 12th June, 1968 at
the age of 64.

We deeply mourn the loss of these
friends and | am gure the House will
join me in conveying our condolences
to the bereaved families,

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI): Once
agein, it {s my sad duty to pay tri-
bute and homage to the memory of
our colleagues who have passed away.
They were all Members of the Con-
gresg Party, but I think that ‘hon.
Members will agree with me that
they transcended the confines of party
interests.

Sir, as you have mentioned, Shri
Mali Marivappa was a dedlcated
Member who played & significant role
in the freedom struggle in Mysore,
He was also associated with many
national, cultural, social and educa-
tional organisations. He was a Mem-
ber of the Mysore State Legislative
Assembly and he brought to Parlia-
ment his long experience and know-
ledge of parliamentary affairs.

Shri Nesamony was a senior and
experienced colleague, and he served
this House for over a decade. We
valued his wisdom and knowledge and
admired his quiet and unassuming
manner.
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Shri Harish Chandra Mathur who
died so suddenly in Bangalore was a
respected, able and experienced Mem-
ber of Parliament. His participation
in the debate was always construe-
tive and after a deep study of the
subject, and full of constructive and
good suggestiong which <we could
take up. Hig deep knowledge of par-
liamentary and constitutional affairs
was a help to us all and lent dignity
to whichever debate he participated
in. He had also an understanding of
administrative matters which lent his
speeches special gignificance and im-
portance.

I am sure that we shall miss all
these three Members. I join you in

expressing our deep sympathy to their
families.

SHRI RANGA (Srikakulam): 1
join the Prime Minister in what she
said in tribute to these three Mem-
bers who have passed away.

Shri Harish Chandra Mathur was
one of my colleagues in the other
House and also in this House., During
his career as a parliamentarian he
was known to be a very vigorous
critic of the Government when he
was jn the Opposition as well as
after he had joined the Congress
Party. He was taking keen inetrest in
administrative reforms and since he
had been an experienced adminisira-
tive officer in the former Rajasthan
State, he brought all hig experience to
bear upon the discussions in which he
took part and he insisted that our
administration should be streamlined
and there should be economy. He
was an unsparing critic of the Gov-
ernment even though he wag a Mem-
ber of the governing party, and he
joined us, the Opposition, in demand-
ing the establishment of the institu-
tion of Ombudsman. After he be-
came a member of the Administrative
Reforms Commission, he joined the
other Members in_ making those
recommendations in favour of Lokpal.
It is unfortunate that the Lokpal has
not come to be established, although
a Bill hag come to be introduced.
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This is what happen with the fate of
80 many in public life that they plead
for good things but those good things
may not come to fruition when they
are alive, and yet they have done
their service by pleading for such
good reforms.

Shri Nesamony worked for the re-
turn of Kanyakumari to Tamil Nad.
He was known as a great champion of
the Tamil language and Tamilians.
He was a good public worker,

Shri Mariyappa also was one aof
the freedom-fighters. He played an
important part in Mysore politics. He
did not have sufficient time here to
make his mark.

We deeply mourn the death of all
these three good comrades of ours.
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SHRI MANOHARAN (Madras
North): On behalf of my Party in
Parliament, I associate myself with
the sentiments expressed by the Lead-
er of the House.

The loss of three Members of Par-
liament is irreparable. Shri Mathur,
who had been a Member of this
House, had made a tremendous con-
wibution to the developing parliamen-
tary conventions in this country which
has a democracy nascent. He has been
a fearless critic of certain policies of
the Government. He has been a man
of convictions and earnestness of pur-
pose. Every speech he delivered had
its sense of direction and sincerity.
He had been associating himself with
so many committees and commissions
and contributed much for the crystal-
lisation of ideas. It is a misfortune,
and thig country has lost in him a
fearless fighter, a seasoned parliamen-
tarian and 8 noteworthy statesman.

Shri Nesamony, who had been a
Member of this House, has been a
relentless fighter and a doughty
champion of the rights of minorities
and the establishment of those rights.
He hag been considered as a deliverer
by the people of Kanyakumari Dis-

trict. The affectionate and loyal
people of Kanyakumari District called
him gz Raja Nesamony’. He has been
1_1eld in high esteem for his sincerity,
impeccable honesty and integrity. He
was g man who fought herolcally and
saw the realisation of the rosy dream
of the people of Kanyakumari Dis-
trict, namely, the merger of Kanya-
kumari District with Tamil Nad. In
order to achieve his goal, he had to
fight with his political bosses, and
though ultimately they might claim
that they had succeeded, the fact
remains that he had conquered every-
thing he wanted,

Till his death, his spirit was undy-
ing and he wag clear in his concept.
Till his death, nobody could touch
him, nobody could shake him. I am
glad to note that his bosses realised
thig fact. Whenever Shri Nesamony
fought against forces, terrible and
with alarming dimensions, he used to
say, ‘let the frail sparrow hurt itself
against the eagle’,

Another Member of Parliament,
whose contributions are equally valu-
able, is no more,

On behalf of my Party, I request
you, Mr, Speaker, to convey our heart-
felt sympathy and condolenzes to the
bereaved familieg of these departed
souls. May the departed souls rest
in peace.

SHRI H. N. MUKERJEE (Calcutta
North East): Mr. Speaker every time
we meet after a recess, almost invari-
ably we find that death hag snatched
away some of our colleagues in this
House. 1 associate myself with the
sentiments of sorrow which have
already been expressed at the death
of three of our colleagues,

For myself, I knew Shri Nesamony
when the First Parliament met in
1852 gnd we had all grown to learn
and respect hig character and his
work. Shri Mariyapa was & ¢ery dis-
tinguished figure in the public life of
the country and T am gure his absence
would be very much missed in this
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House, even more than in his own
home State.

In regard to Shri Harish Chandra
Mathur, we have seen him function
in this House as well as elsewhere
and we all admire his character and
his ability. I came to know him in
the days of the first Parllament when
he was a Member of the Rajya Sabha.
Though he was not a Member of this
House at the present moment we
know how very valuable his contri-
butions were when he was a Member
of the Lok Sabha. There was about
his work a kind of competence which
is not generally to be seen. He spoke
in a manner which suggested very
clearly that he had mastered his sub-
ject and there was in his participa-

tion in the debate a kind of sophisti-

cation which lent character and in-
terest to parliamentary procelures.

We shall miss these three comrades
very much and | am gure you will
convey to the bereaved families our
condolentes and our heartefelt gym-
pathies,
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SHRI P. RAMAMURTI (Madura):
While associating myself and my party
with the sentimentg expressed in this
House over the demise of three of
our valuable colleagues, I wish parti-
cularly to point out certain charac-
teristic features of Mr. Nesamony
whom I had known very well, He
belongs to a generation of leaders
which unfortunately has passed away
in this country, probably never more
to come. He belonged to the Nadar
community in that area which was
downtrodden. The caste Hindus in
that area treated the Nadar commu-
nity just as the Harijans were heing
treated in other parts of the country.
Mr. Nesamony's popularity, the love
and affection he got from the people
of Nagercoil area came from the fact
that for over forty years he had con-
ducted the struggles of the Nadar
community against social, political and
all other kinds of oppression. 1 de
not know whether many people in
this House know that Mr. N.:amony
was having a lucrative practice of
over Rs. 5,000 a month, but when died,
he died penniless. His entire earnings
were spent for the cause which was
dear to him, namely, uplift of this
community educationally, and econo-
mically and socially. Probably. there
is not a single Member in this House
whe, like Mr. Nesamony, could file
his nomination and go away from
the constituency without going‘lhd
seeking the vote of indivxd_ull
voters or addressing a sinzgle meeting
in that constituency. Tt is a unique
feature of Mr. Nesamony. In 1952,
later in 1962 and again in 1967, be
was probably the only candidate whe
just filed hig nomination and went
away from the constituency. He
never went and solicited. He sald, if
people love me, if they feel that I
should serve them then they will eleot
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me, This wag one factor. Therefore,
the question of so much of money
being spent for the election did not
arise for him. That was the love
bestowed upon him by that commu-
nity. Naturally, during his old gge,
unfortunately he was very ill and I
know that he was not able to parti-
cipate in the deliberations of this
House. The people -certainly are
poorer and the House is poorer by his
loss.

Ag for the other people, although I
do not know much about them—I
have not had personal contuct with
them—I am sure their demise has
made this House poorer, and I asso-
ciate myself and my party with the
sentiments that have been expressed
in this House.

SHR] SURENDRANATH DWIVEDI:
(Kendrapara): I associate myself
and my party with the sentiments
expressed at the demise of three of
our honourable colleagues. Among
the three, I had the privilege to work
together with Mr. Harish Chandra
Mathur who first came to the Rajaya
Sabba in 1852, and then at the diffe-
rent committees of the Lok Sabha
including the Committee on Public
Undertakings. While in opposition he
was naturally a critic of the Govern-
ment, but although he later joined
the Congress party, I do not think he
ever suppressed his own views; he
was very free in his criticisms and he
was taking almost an independent
line.

1 have my own experience; when
in this House I first raised the ques-
ton of corruption at high levels, I
know what great interest Mr. Mathur
took in the matter, and in his own
way inside the Congress party he
wanted that all these matters should
be enquired into by a high level com-
mission of inquiry. In other respects
also, his contribution has been out-
standing. Tt is really regrettable that
at thig juncture of the countiry, we
have lost a person of his calibre. It
is a great loss to Parliament and a
grest lose to the countrv.
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The Members then stood in silence
for a short while.




